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' LUCKNOW--CL-2025Dec156 htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 15-DECEMBER-2025 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Assmt.
Year

1 |ITA 474/LKW/2017| 2013-14 |[D] M/S BIOVED RESEARCH SOCIETY (OLD APPEAL)

—

Srl | Appeal Number Assessee Name Remarks

— |

2 | CO 28/LKW/2017 | 2013-14 |[A] M/S BIOVED RESEARCH SOCIETY (OLD APPEAL)

3 |ITA 289/LKW/2023| 2012-13 | [D] BIOVED RESEARCH SOCIETY

4 |ITA 290/LKW/2023| 2013-14 |[D] BIOVED RESEARCH SOCIETY

5 |ITA 291/LKW/2023| 2014-15 |[D] BIOVED RESEARCH SOCIETY

6 |ITA 292/LKW/2023| 2015-16 |[D] BIOVED RESEARCH SOCIETY

7 |ITA 293/LKW/2023| 2016-17 |[D] BIOVED RESEARCH SOCIETY

8 |ITA 272/LKW/2019| 2013-14 |[D] M/S. U.P. JAL NIGAM

9 |ITA 284/LKW/2019| 2013-14 |[A] M/S. U.P. JAL NIGAM

10 |ITA 233/LKW/2025| 2014-15 | [D] DISTRICT COOPERETIV BANK LTD BARABANKI

11 |ITA 468/LKW/2025| 2022-23 |[D] BAPL INFRABUILD PRIVATE LIMITED

12 |ITA 469/LKW/2025| 2012-13 | [A] NUPUR AGARWAL

13 |TTA 472/LKW/2025| 2017-18 | [A] NEERAJ MEHROTRA

14 |ITA 473/LKW/2025| 2011-12 | [A] MUKUL CHAWLA

15 | ITA 484/LKW/2025| 1996-97 |[A] SAHARA INDIA

| e
C@ssz an‘t“ Registrar
11-Dec-2025
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| LUCKNOW--CL-2025Dec15.htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 15-DECEMBER-2025 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID NO.26400694010 PASSWORD - 123456

Srl | Appeal Number A$Z'::‘ Assessee Name Remarks

1 | ITA 20/LKW/2019 | 2014-15 |[A] KAPOOR AGENCIES PRIVATE LIMITED

2 |TTA 457/LKW/2019| 2016-17 | [D] MRS. MAHINDAR KAUR

3 | ITA 82/LKW/2020 | 2015-16 | [D] JAI NARAYAN SARASWATI VIDYA MANDIR INTER COLLEGE

4 |ITA 369/LKW/2020| 2016-17 | [A] M/S. EVERGREEN INFRA BUILD PVT. LTD.

5 |ITA 370/LKW/2020| 2017-18 | [A] M/S. EVERGREEN INFRA BUILD PVT. LTD.

6 | ITA 1/LKW/2021 |2016-2017 | [D] M/S EVERGREEN INFRABUILD PVT. LTD

7 |ITA 154/LKW/2022| 2018-19 |[D] M/S BLUE WORLD CORPORATION.PVT. LTD.

8 |ITA 662/LKW/2024| 2015-16 | [D] SATYA KUMAR DARBARI

9 | CO2/LKW/2025 | 2015-16 | [A] SATYA KUMAR DARBARI

10 |ITA 680/LKW/2024| 2014-15 | [A] HAFIZ MUHAMMAD SAGEER QURESHI

11 | CO 51/LKW/2025 | 2015-16 | [A] SAJAN KUMAR AGARWAL

12 |ITA 186/LKW/2025| 2025-26 | [A] GRAMIN MAHILA EVAM BAL VIKAS SANSTHAN

13 |ITA 187/LKW/2025| 2025-26 | [A] GRAMIN MAHILA EVAM BAL VIKAS SANSTHAN J

14 |ITA 332/LKW/2025| 2015-16 | [D] SAJAN KUMAR AGARWAL

IT(SS)A
15| cu /Lf(W}ZOZS 5011-12 | [A] M/S CITIYON INFRASTRUCTURE PRIVATE LIMITED
16| ol COA 5014-15 | [A] M/S CITYON INFRASTRUCTURE PRIVATE LIMITED
545/LKW/2025
7| TSN 2014-15 | [A] M/S CITYON SYSTEMS (INDIA) LIMITED
546/LKW/2025
18 l [T(SS)A 2015-16 | [A] M/S CITYON SYSTEMS (INDIA) LIMITED
547/LKW/2025
IT(SS)A
E \ e /L$<w32025 2016-17 | [A] M/S CITYON SYSTEMS (INDIA) LIMITED

A~
= As.glg;?nt Registrar
11-Dec-2025]
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LUCKNOW--CL-2026Dec15.htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 15-DECEMBER-2025 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Assmt. R
Srl\ Appeal Number \ Year Assessee Name emarks

1 lITA 701/LKW/2025| 2017-18 | [A] RANDHEER SINGH

2 |ITA 702/LKW/2025| 2018-19 |[A] M/SR.C. PANEL

3 |ITA 711/LKW/2025| 2018-19 | [A] YOGESH PRATAP SINGH

4 |ITA 713/LKW/2025\ 2019-20 | [D] SHAMA BEGUM

5 |ITA 715/LKW/2025\ 2018-19 | [A] SHUBHAM SRIVASTAVA

\‘ P~
Q}' Asgant Registrar

11-Dec-2025|

file:///C:/JudiSIS/LUCKNOW--CL-2025Dec15.htm ”n



LUCKNOW--CL-2025Dec16.htm

INCOME TAX APPELLATE TRIBUNAL, L KNOW

CAUSE LIST OF A BENCH FOR 16-DECEMBER-2025 (TUESDAY)

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

BEFORE HON'BLE KUL BHARAT, VICE PR
AND HON'BLE ANADEE NATH MISSHRA, ACCOU

IN COURT ROOM 1

ESIDENT
NTANT MEMBER

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

IT(SS)A
82/LKW/2022

FY- 2014-

15

[A] RAJESH KUMAR AGARWAL

ITA 86/LKW/2022 |2017-2018

[A] MOHAMMAD ASIF KHAN

2017-18

[D] M/S PSPN SYNERGY PVT. LTD.

ITA 193/LKW/ 2022\
ITA 194/LKW/ 2022\

2017-18

[D] M/S SIGMA CASTING LIMITED

ITA 195/LKW/2022

2019-20

[A] JALAUN DISTRICT CO OPERATIVE BANK, ORAI

ITA 216/LKW/2022

2017-18

[A] SUNIL TANDON

ITA 170/LKW/2023

2015-16

[A] DEV MURTI

ITA 320/LKW/2023

2016-17

[A] SRI RISHI DAS

ITA 400/LKW/2023

2017-18

[A] M/S AABDEEN TRAVEL SERVICES

10

ITA 57/VNS/2024

2018-2019

[A] VIVEK SWARNKAR

11

ITA 158/LKW/2024

2021-22

[A] JYOTI GYANCHANDANI

12

ITA 184/LKW/2024

2018-19

[A] ARVIND KHANDURI

13

ITA 380/LKW/2024

2020-21

[A] M/S LEVANA REALTY

14

ITA 387/LKW/2024

2017-18

[A] JHANSI GRANITE STONE

15

ITA 435/LKW/2024

2015-16

[A] ASHA SINGH

16

ITA 540/LKW/2024

2007-08

[A] AMIR AHMAD

17

ITA 541/LKW/2024

2008-09

[A] AMIR AHMAD

18

ITA 542/LKW/2024

2007-08

[A] ARIF AHMAD

19

ITA 46/LKW/2025

2018-19

[A] THE RANA PRATAP DIGREE COLLEGE COMMITTEE

20

ITA 55/LKW/2025

2017-18

[A] FAIZUL HAQUE

21

ITA 208/LKW/2025

2022-23

[D] ADESH PANDEY

22

ITA 487/LKW/2025

2012-13

[D] SAHARA CITY HOMES HUBLIDHARWAR

\ 23 \ITA 488/LKW/2025\

2017-18

\ (D] SAHARA CITY HOMES HUBLIDHARWAR

[ 24 |TTA 493/LKW/2025]

2022-23

\ [A] COOPERATIVE CANE DEVELOPMENT UNION

ﬁle1/l/C:lJudiSlS/LUCKNOW--CL-202508(:1Gihlm

112

N
4’ ASFTT. Reawtran



LUCKNOW--CL-2025D0ec16.him

CAUSE LIST OF A BENCH FOR 16-DECEMBER-2025 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

\\7
i Remarks

E
E

EG \ITA 496/LKW/ 2025\ 2022-23 | [A] VIKAS SACHAN

Assmt.
\ Appeal Number \ Vst Assessee Name
1 |

ITA 495/LKW/2025\ 2022-2023 | [A] U P STATE BRIDGE CORPORATION LTD.

G- Assmgistrar

11-Dec-2025]

flle1///C:/Jud\SlS/LUCKNOW--CL~202508C1 6.htm 212



LUCKNOW--CL-2025Dec15.htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

16-DECEMBER-2025 (TUESDAY)

IN COURT ROOM 2

- WEBEX MEETING ID N0O.26400694010 PASSWORD - 123456
Srl | Appeal Number A$Zr:rt ' Assessee Name Remarks
1 | sA1/Lkw/2022 | 2014-15 | [A] DHARAM VEER YADAV

> | ITA7/LKw/2022 | 2014-15 | [A] DHARAM VEER YADAV
3 |17a 687/LW/2018| 2014-15 | [D] SHRI HONEY SHARMA

al fff@’ﬁo " \ 501314 | [A] M/S. RAGHUKUL CONTRACTORS BUILDERS PRIVATE LIMITED

. IT(SS)A \ 5014-15 | [A] M/S. RAGHUKUL CONTRACTORS BUILDERS PRIVATE LIMITED

172/LKW/2019

6 2771/&5\/\5/;’2‘0 1o | 201415 | [A] M/S. RAGHUKUL CONTRACTORS BUILDERS PRIVATE LIMITED

5 | ITA 114/LKW/2023| 2018-19 | [A] BHAGWATI CITY HOMES BARABANKI PVT, LTD.

8 4295&?/}’2‘023 2014-15 | [A] MEENA AGARWAL

9 430%&%3}?023 2017-18 | [A] MEENA AGARWAL

10 436%(?/3}9023 2016-17 | [A] MAHESH MITTAL

11 4375&@9023 2017-18 | [A] MAHESH MITTAL

| s sacwiznzs | 200708 C[gg{ gow%ré%lim?%oﬁvaopmm AND MARKETING

13 |ITA 121/LKW/2024| 2016-17 | [A] VIVEK YADAV

14 |TTA 663/LKW/2024| 2016-17 | [A] VIVEK YADAV

15 | TTA 625/LKW/2024| 2020-21 | [A] SANJAY KAUL

16 | TTA 237/LKW/2025| 2016-17 | [A] GURU PRATAP SINGH

17 | ITA 504/LKW/2025| NA | [A] KHANQAH MOUJSHAHI CHARITABLE TRUST

18 | ITA 595/LKW/2025| 2018-19 | [A] KAMLESH CHANDRA

19 | ITA 509/LKW/2025| 2013-14 | [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.

20 | ITA 600/LKW/2025| 2018-19 | [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.
|21 |Ta 601/Lxw/2025 | 2020-21 | [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.

( o PcSrr. ReassRall
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LUCKNOW--CL-2026D0c16.htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 16-DECEMBER-2025 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Assessee Name Remarks
Year

u——

sﬁ Appeal Number\ ok
’l 1 ITA 117/LKW/2025\ 2012-13 | [A] AMAR DIWAKAR

I~

ITA 716/LKW/2025\ 2019-20 | [A] COMPETENT STOCK BROKERS PRIVATE LIMITED

E 3 ITA 718/LKW/2025

| 3 2019-20 | [A] YAMUNAVIEW TOWERS PRIVATE LIMITED
|
1

\ITA 719/LKW/2025\ 2020-21 | [A] YAMUNAVIEW TOWERS PRIVATE LIMITED
5 ‘ITA 723/LKW/202

\ 5\ 2017-18 | [A] RAHUL AGRO CHEMICALS
6 \1 ITA 724/LKW/2025\ 2024-25 \ [D] JAI GOVIND SHUKLA

—

‘ o< As%;m’egistrar

11-Dec-2025]

ﬁle.///C‘/JudlS\S/LUCKNO\N-'CL'2()2508(;1b htm



M LUCKNOW--CL-2025Dec17.htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

\ AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

srl | Appeal Number\ Assmt.

Assessee Name
Year

Remarks

1 | ITA 24/LKW/2023 | 2019-20 [A] AMIT KUMAR JAISWAL

2 |TTA 161/LKW/2023\ 2012-13 | [A] JANAK NANDINI GUPTA

CORPORATION LIMITED

3 | ITA 64/LKW/2024 \ 5013-14 \ [D] UP HANDICRAFTS DEVELOPMENT AND MARKETING

4 | TTA 95/LKW/2025

2023-24 \ [A] KIRTI MAHAL SATSANG BHAWAN TRUST
\ [A] KIRTI MAHAL SATSANG BHAWAN TRUST

5 l ITA 96/LKW/2025 \ 2023-24
¢ |

ITA 193/LKW/2025\ 2017-18 | [A] SHIKSHA SAMITI JANTA VIDYALAYA
7 |

ITA 206/LKW/2025| 2012-13 | [D] M/S GRISHMA REALTORS PRIVATE LIMITED

8 \ITA 219/LKW/2025\ 2012-13 | [D] HARSAHAIMAL SHIAMLAL JEWELLERS PRIVATE LIMITED
9 |ITA 506/LKW/2025\

2016-17 \ [A] GREAT GANGES EDUCATION SOCIETY

ESH POWDER TRANSMI 0
10 |ITA 507/LKW/2025| 2010-11 L[mIlTJgAR PRADES SSION CORPORATION

11 |ITA 509/LKW/2025| 2017-2018 | [A] GURMEET KAUR

12 |TTA 510/LKW/2025| 2018-19 |[A] CO-OPERATIVE CANE DEVELOPMENT UNION LIMITED

13 |TTA 511/LKW/2025| 2020-21 |[A] CO-OPERATIVE CANE DEVELOPMENT UNION LIMITED

Ass:ggnt egistrar
11-Dec-2025

ﬁletl/lC'.IJud|S|SILUCKNOW--CL-202506C17 .htm
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

; WEBEX MEETING ID NO.26400694010 PASSWORD - 123456
Assmt.
Year

'srl| Appeal Number \ Assessee Name Remarks

IT(SS)A ]

1| 95/LKW/2024 \ 2013-14 \[A] MAHESH CHANDRA SHARMA
IT(SS)A ]

2 | jo6/LKW/2024 \ 2014-15 \[A] MAHESH CHANDRA SHARMA

IT(SS)A
297/LKW/2024

: |
.| TR
208/LKW/2024
| Tesp
200/LKW/2024
ITSS)A ]
r 300/LIKW/2024 \ 2BAEES

F \ITA 301/LKW/2024| 2019-20 \ [A] MAHESH CHANDRA SHARMA

2015-16 | [A] MAHESH CHANDRA SHARMA

2017-18 | [A] MAHESH CHANDRA SHARMA

()]

2016-17 \ [A] MAHESH CHANDRA SHARMA

[A] MAHESH CHANDRA SHARMA

‘—8 ITA 261/LKW/2024| 2019-20 \ [A] VINEET SHARMA

302/LKW/2024

\—9\ IT(SS)A \ 2013-14 \ [A] TYCO HOSPITALS PVT.LTD.

IT(SS)A ]
‘; e ‘ [A] TYCO HOSPITALS PVT. LTD. \ J
TT(SS)A ]
11 soaon/2024 \ 2015-16 \ [A] TYCO HOSPITAL PVT, LTD. J
IT(SS)A ]
12| 305/Lio02024 \ 2018-19 \ [A] TYCO HOSPITAL PVT. LTD.
13 |ITA 306/LKW/2024\ 2019-20 \ [A] TYCO HOSPITAL PVT. LTD.
14 IT(SS)A 2014-15 | [A] SRT KANCHI LAL SHASTRI SMARAK SANSTHAN
307/LKW/2024
15 IT(SS)A 2015-16 | [A] SRI KANCHI LAL SHASTRI SMARAK SANSTHAN
308/LKW/2024
16 IT(SS)A 5017-18 | [A] SRI KANCHI LAL SHASTRI SMARAK SANSTHAN
300/LKW/2024 |
17 IT(SS)A 5016-17 | [A] SRT KANCHI LAL SHASTRI SMARAK SANSTHAN
310/LKW/2024
18 IT(SS)A 5018-19 | [A] SRI KANCHI LAL SHASTRI SMARAK SANSTHAN
311/LKW/2024
Fg \ITA 312/LKW/2024\ 2019-20 \ [A] SRI KANCHI LAL SHASTRI SMARAK SANSTHAN
\?) \m 327/LKW/2024\ 2018-19 \ (D] KANCHI LAL SHASTRI SMARAK SANSTHAN
El \ITA 328/LKWI2024\ 2019-20 \ D) KANCHILAL SHASHTRI SMARAK SANSHTHAN ‘J
ﬁ\ell”Ci/JudiS\S/LUCKNOW--CL~ZOZSDBC15.h\m o a7
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LUCKNOW--CL-2025Dec15 htm

CAUSE LIST OF B BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

T

IN COURT ROOM 2

WEBEX MEETING ID NO.26400694010 PASSWORD - 123456

sl | Appeal Number \

Assessee Name

Assmt,
Year

—

Remarks

\ TT(SS)A

- U
313/LKW/2024 \ 2013-14 | [A] USHA SHARMA

5 IT(SS)A
: 314/LKW/2024

2014-15 | [A] USHA SHARMA

1 IT(SS)A ]
24| 315/LkW/2024 \ 2016-17 | [A] USHA SHARMA
TT(SS)A ] ‘
25| 316/L0W/2024 \ 2017-18 | [A] USHA SHARMA
IT(SS)A ]
26| 317/L0W/2024 \ 2018-19 \[A] USHA SHARMA

27 |ITA 318/LKW/2024

2019-20 | [A] USHA SHARMA

28 | ITA 58/LKW/2024

|

2018-19 | [D] BARAPUR GRAMODYOG VIKAS SAMITI

F9 TTA 248/LKW/2024

|

30 |ITA 375/LKW/2024 \

2017-18 | [A] SHIV FERTILIZERS

31 |ITA 472/LKW/2024

|

2017-18 \ [A] KRIPA SINDHU
2010-11 \

[D] SHERVANI INDUSTRIAL SYNDICATE LIMITED

32 |ITA 572/LKW/2024

|

2018-19 \ [D] KNS MEMORIAL

33 |ITA 690/LKW/2024

|

| il

2022-23 | [D] UP RAJYA NIRMAN SAHKARI SANGH LIMITED

\ - ’) o
(F Ass\ig.;‘nt Registrar

11-Dec-2025

file:///C: 1JudiSIS/LUCKNOW--CL-2025Dec1 5.htm
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b LUCKNOW--CL-202606c17 htm
B INCOME TAX APPELLATE TR}_BAUNAL,“ l,U CKNOW
CAUSE LIST OF SMC BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)
| BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
f IN COURT ROOM 2
) WEBEX MEETING ID- 26400694010 PASSWORD- 123456
s Appeal Number\ Aise':: ' Assessee Name Remarks
1 ITA 725,:'LKW/2025\ 2017-18 | [A] SURJEET SINGH RATHORE
2 |ITA 727/LXW/2025 2015-16 | [A] NARSINGH
3 |ITA 731/LKW/2025 2021-22 | [A] BAHBUDI FUND SANCHALAN SAMITI
4 |ITA 736/LKW/2025\ 2017-18 | [A] ASHISH KUMAR
S | TTA 746/LKW/ 2025\ 2014-15 | [A] VED PRAKASH YADAV
((0 AssiCstb:a\n(tlkegistrar
11-Dec-2025|

£ IudiBISA UCKNOW-CL-2025Dec17 him



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF

FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

e

PART HEARD MATTERS
a Appeal Number

e
CLARIFICATION MATTERS

_’———"—’_—T — |

Assmt. Bench|Remarks

Bench |Remarks

Year Assessee

2017-18 |[A] M/S. DNA MEDIA PVT. LTD. A

Srl\ Appeal Number |yoar Assessee
l F.Y.2017-

1 |mmA 2022 "V " |[A] JHANKAR JEWELLERS PRIVATE LIMITED B
[Lkw[2022| 2011-2012 |[A] HARE KIRSHNA FOOD PRODUCTS A

2023 2019-20 \[A] SAURABH AGARWAL (E-FILED) B E-Filed

5023] 2019-20 |[A] PRANJAL AGARWAL (E-FILED) B | E-Filed

2019-20 |[A] SUMIT AGARWAL (E-FILED.) B | E-Filed.

7-18 |[D] PREM KUMAR KANDHARI (E.F.) A EF.

T ASHA WELFARE SOCIETY A

da‘” Assq;bt\m ilegistrar
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